FlatHan F]mFIonrm ring 1860 Sq.f rea

common areas and comman shares and canred car parhlng ln slm] hgn!her
with an undivided 1/6 shares (776.33 Sq.ft) out of Schedule B undivided share,
which out of Schedule A’ land admeasuring 4658 8q.fi. above.

This is withaut prejudice to any other rights available to the secured creditor under the
subject Actf orany other lawin force. -

Place: Chennal
Date : 06.08.2025

Authorised Officer

5 s kg T Nager| 180230850415 z1.73.o:’s1.9a 3780
2nd Main Road, Sembium, Perambur, ‘

Chermai spuun fa

CANARA B,K

Triplicane Branch:
Hameedia Shopping Compilex,
ol el st Floor, 109, Triplicane High Road,

asm_neu unmig S0 Emswr

g Cl' \&J

nivel B PRI Chnia - 500 005, Ph: 044-234644345
S SRl F-mall: brichen0884@gmeiL com
DEMAND NOTICE

Borrower: Mrs IMMACULATE SYLVIA J8659, 55TH CROSS STREET,
T V NAGAR, TIRUVANMIYUR, CHENNI-41, Also At No 18, FIRST STREET,
KALPAKKAM - 603102 S ARUL ANTONY, 8/650, 55TH CROSS STREET, T V
NAGAR, TIRUVANMIYUR, CHENNI-41 Also At :No 18, FIRST STREET,
KALPAKIKAM -503102 3

DATE & TIME 29.08.2025 Time 12:00 noon to 1.00 p.m.

OF E-AUCTION h www.bankeauctionwizard.com

E- Auction Helpdesk : 97319 67722

Date : 04.08.2025 / 06.08.2025
Place: Chennai

Authorised Officer,
Canara Bank

Demand notice dated 23.07.2025 issued to by u/s 13(2) of The Securitization and
Reconstruction of Financial Assets and Enforcement of Security Inferest Act 2002 by
Triplicans Branch /Me Autharised officer was to you calling upon to repay the dues
in your lgan account with us at your last known address could not be served,
therefore ', the cantents of the said demand notices are being published in this

newspaper. The credit faciiities availed by you have besn classified as NPA on
19.07.2025. You have axscuted loan documents while availing and craated security

: DESCRIPTION OF PROPERTIES
All that piscs and parcel of vacant land together with building thereon bearing PlotNo
13 part, Bharathidasan Street, Venkateshwara Nagar, Ambattur, Chennai 600053,

isad in Survey Nos 17/1 and 17/2A, as per Patta 2006, Survey No 17/1A2 of
No 59 of Oragadam Village, Ambatiur Taluk, Thiruvallur District land measuring to
the extant of 1 Ground and 582 SQ.Ft and baunded on the North by 20 fest public
path 35 feet, South byThe Land in survey No.18  35feet, Eastby PlotNo 14and 84
feat, West by Plot No:12 87 feet Siluate within the Sub Registration District of
Ambatiur and Registration District of North Chenai.

ITEMNO: Il

All that piece and parcel of vecant land together with building therenn bearing PlotNo
14 part, Bharathidasan Street, Venkateshwara Nagar, Ambattur, Chennal 600053,
comprised in Survey Nos 17/1 and 17/2A, as per Patta 2008, New Survey No 17/1A2
of No 69 of Oragadam Village, Ambattur Taluk, Thiruvallur District land maasuring to
the extant of 1 Ground and 540 Sq. Fest and bounded on theNorthby 20 fest public
path 35 feet South by The Land in survey No.18 35 feet, East by Plot No 15 and 84
feet, West by.Plot No 13 84 feet ,Situate within the Sub Regisiration District of
Ambattur and Registration District of North Chennai

ITEMNO:III

Allthat piece and parce! of vacantland togsther with building thereon bearing Plot No
12 part, Bharathidasan Street, Venkaleshwara Nagar, Ambatiur, Chennai 600053,
comprised in Survey Nos 17/1 and 17/2A, as per Patta 2008, Survey No 17/1A2 of
No 59 of Oragadam Village, Ambattur Taluk, Thiruvallur District land measuring to
the extent of 1200 Sq. Fest and bounded on theMorth by: 20 feet public path 20 fsat,
South by Remaining fand belanging to K Venkatararman 20 feet East by :Plot No 13
and 60 feat, West by remaining land belonging to K Venkataraman 60 feet  Situate
within the Sub Ragisiration District of Ambatiur and Registration District of Narth
Chennai.

FORM A

PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptey Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF
VENUS STAR CHIT PRIVATE LIMITED

RELEVANT PARTICULARS
1 | Name of comrate debfor VENUS STAR CHIT PRIVATE LIMITED
2 | Date of incorporation of coporate deblor | 14/08/2013
3 | Authority under which comarate deboris | Registrar of Companies, Chiennal
incomorated / registered
4 | Carporals denity No./ Limited Liability U74300TNZ0T3PTCOGR521
Identfication No. of corporate debfor

5 | Address of the registered office and No. 20, st FloorDesar Amman Koil Strest, Big
principal office (f any) of comorate debtur | Nathvam, Kancheepucam, Chengalpet 603002

6 | Insofvenicy commencement date in respect | 07-08-2025 (Order recefeed on 11-08-2025)

of corporate debtor
7 | Estimated date of closure of |l|sl]|m3ncy 03-02-2026
resdlifion process
8 | Name and registration number o the Ms. Rongali St
insolvncy professional acting as inferim | 18B( B2g Na:
resalifion professional BBV PA-000 P-NI0IT2 20181912105

9 | Address and e-mail of the interim resolutig | Oid No 112 New Na 178, Rangarajapuram Main
professiong, as registered with the Board | Road ¥odamisiéam, Chennal 600 024

ITEMNO:IV

Alithat piece and parcel of vacant land together with building thereon bearing Plot No
12 part, Bharathidasan Street, Venkateshwara Nagar, Ambattur, Chennai 600053,
comprisad in Survey Nos 17/1 and 17/2A, as per Patia 2006, Survey No 17/1A2 of
No 59 of Oragadam Village, Ambattur Taluk, Thiruvallur District land measuring to
the extent of 800 SQ.Ft and bounded on the North by land belonging to E Geetha
20 feet South by property comprised in survey No.18 20 fest Eastby:PlotNo 13and
30 feat, Wesl by Remaining land belanging to K Venkataraman 30 feet  Situate within
the Sub Registration District of Ambattur and Registration District of North Charnnai
Total land area (itarms Nos | 1111 & IV ) messuring to an extent of 2002 sq. Feet + 2040
8q. Feel +1200 sq.feet+800 sq/fest=7T732 sq faet together with building In witness
wheare of the executants have set their hands on this day manth and year first above
written in the presences of witnesses below.

Account Number Home Loan Acc no 3957410587 Outstanding Bal

Rs.78,17,394.40/- (Rupees seventy eight lakhs thirteen thousand thm
hundred twenty five rupees and forty paisa only) which represents the principal

plus interest due till 23/07/2025 atong with incidental expenses , charges and cosis,

Therefore, you interms of aforesaid notice have been
called upon to pay the aforesaid sum within 60day
from the date of publication. That on your faifure to
comply therewith we, the secured creditor , shall be
entitiad to exercise all or any of the rights under 3
section 13(4) of The Securitization and §
Reconstruction of Financial Assets and Enforcement
of Sacurity Interest (SARFAESI)Act 2002. In terms of
13(B)of the act you shall not transfer the secured
assels aforesald from the date of receipt of the notice
withaut banks prior consent.

Place: Chennal Date:23.07.25  Authorised Officer : Central Bank of Indla

Ema scz Z00@yahoo.co.n
10 | Address and el to be used for No 12 el Sie=t T-Nagas, Chrennal 600 017
camespandzncs with the inledm resoliion | Emaios wnmsctii@hotmal com
profassional
11 | Last date for subrmission of eizims g e
12 | Classes of creditors, if any, under clause | Mot Aosleaiie
(b) of sub-sestion (6A) of saction 21,
ascertined by the intenm resolution
professional
13 | Names of Insolvency Professicrals Nt Appiicabic
identified to act as Authorised
Representative of creditors in a class [Thes
naimes for each class)
14 | (a) Relevant Forms and (21 s bl govinfiome/downfoads
(b) Details of authorized representaies = Nt Applicable
are avallable ak
Natice is hereby given that the National Compeny Law Tebusal, Division Bench -1, Chennal has
ordered the commencement of a comorais insaheacy ssalulion process of VENUS STAR CHIT

PRIVATE LIMITED vide order CP(IB)/145/CHE2024 on 67-08-2025,
The creditors of VENUS STAR CHIT PRIVATE LINITED, 2r2 heseby called upon to subimit their claims
with proof on or before 21-08-2025 fo e inesim resohfion professional al the address mentioned
afjainst entry No. 10.
The financial creditors shall submit their cisims Wil peoof by electronic means only. Al other
creditors may submit the claims with proat in pesson, by pest or by slectronic means.
Submission of false or misteading proafs of olaim shall air2ct penatties.
SD/-
Name;: Ms. Rengali Sridevi
Interim Resolution Professianal of Venus Star Ghit Privale Limited
IEBIIPA-D03/IP-NO00172/2018-19/12105
AFA: AR/ 1210502 100626/301308 valid upto 30-06-2026

Date: 12-08-2025
Place: Chennai

MAIN L33a1S
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Make/Model |Year

TNO2
BM 6583

TATA TATA ZEST

2018
DIESEL-P

TN18 | PIAGGIO APE CITY

BS 6301 | NXT+BS6 CNGP | 2024

SHRIRAM FINANCE LIMITED
VEERAPERUMAL.B
74488 69341
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